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semi skilled categories, these are reserved for 
land oustee families. Only remaining posts, if 
any, after meeting the claims of land oustees 
are filled through local employment 
exchanges. 

 

 

Enforcement  of  Apprenticeship     Act in 

Coal establishments 

4045. SHRIMATI KAILASHPATI: Will 
the Minister of COAL be pleased to state: 

(a) what are the names of the 49 
Establishments falling under the control of his 
Ministry which are covered by the 
Apprenticeship Act, 1961; 

(b) what are the names and code numbers 
(National Classification of Occupations) Of 
each and every Trade and the trade-wise 
break-up of Apprentices and Management 
Trainees who were taken/engaged by the said 
Establishments during the year 1992; 

(c) the names of the newspapers and 
dates of adVertisements given for inviting 
applications for selection of Apprentices 
where this method was adopted; and 

(d) the names of the Employment 
Exchanges  with  the   dates   of  requisition sent 
for sponsoring   names    of candidates desirous  
of selection     as Apprentices? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S. B. 
NYAMAGOUDA): (a) to (d) Information is 
being collected and to the extent available 
will be laid on the Table of the House. 


